Construction of ring road at Dhanbad

1956. MS. MABEL REBELLO: Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

{a) whether the Ministry is aware of the fact that construction of the ring road at Dhanbad is

proposed for implementation by NHAI under NHDP Phase VI ;
(b) whether feasibility study undertaken by NHAI in February, 2009 has been finalized;
(c) whether PPPAC documents have been prepared and approval of PPPAC obtained;

{d) whether Chief Minister of Jharkhand wrote to the Minister on 28th October, 2010 and
28th May, 2011 and also met on 29th October, 2010 and 7th July, 2011 to request approval of the

project; and
(e) ifso, when does the Ministry proposes to invite bids for the aforementioned project?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (a) and (b) Yes Sir. The alignment of Dhanbad Ring Road is passing through
many inhabited areas and the mining zone involving some active fire zones. The Central Institute of
Mining & Fire Research (CIMFR) was entrusted the investigations and the study on the
sustainability of routing the ring road through the mining & active fire zones. Based on the CIMFR
report the alignment for the ring road has been finalized in June, 2011 in consultation with State
Government, Jharia Coal mines, Bharat Cooking Coal Ltd. and CIMFR. The feasibility study is in

progress.
(c) No Sir. The PPPAC document is to be prepared base on the feasibility study report.
(d) and (e) Yes Sir. Bids are to be invited after approval of the proposal by PPPAC.
Status ot proposals from Andhra Pradesh

1957, SHRI NANDI YELLAIAH: Yill the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:
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{a) the current status of 128 proposals of Andhra Pradesh Government costing Rs. 1124.4

crore submitted to the Ministry under 'Economic Importance’in September, 2009 for approval;
(b) the reasons for delay in according approval to these proposals; and
{c) bywhen all these proposals are likely to be cleared and implemented ?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JITIN PRASADA): (&) and (b)) Under the Gentrally Sponsored Scheme for State Roads of Economic
Importance, 128 proposals costing Bs. 1124.11 crore were received from Government of Andhra
Pradesh in September, 2009. These proposals were returned unapproved to the State Government
on account of a very high bank of sanction already available to the State and meager availability of
funds for Andhra Pradesh, amounting to Rs. .55 crore only, under this scheme, which was utilized

to meet the expenditure on the already sanctioned ongoing works.
{c) Does not arise.
Process of electronic toll collection

1958, SHRI NAND KUMAR SAl: Will the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

(a) whether Government has set up a Committee to carry forward the process of electronic

toll collection in the country;
{b) ifso, the details in this regard along with the terms of reference of the Committee;

(c) whether Government proposes to set up GSI based satellites imagery for planning and

monitoring of National Highways in the country;
(d) if so, the details thereof and the salient features thereof; and
(e) thedetails of the progress so far made in this regard ?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND HIGHWAYS (SHRI
JTIN PRASADA): (a) Yes Sir.

(b) A Committee was constituted under the Chairmanship of Shri Nandan Nilekani,
Chairman, Unigue Identification Authority of India (UIDAI) to examine all technologies available for

Electronic Toll Gollection (ETG) and recommend the most suitable one for implementation
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